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Presence:
(Through CISCO Webex Meetings App)

Ld. Counsel Sh. Shree Singh with Ld. Counsel Ms. Maneka
Khanna for applicant Jayanthi Natarajan.
Sh. Amit Kumar, Ld. Public Prosecutor for CBI.

ORDER ON THE APPLICATION OF SMT. JAYANTHI
NATARAJAN U/S 102 Cr.P.C. SEEKINGG DE-FREEZING OF BANK
ACCOUNTS

An application on behalf of applicant Smt. Jayanthi
Natarajan under Section 102 Cr.P.C. for de-freezing of the bank accounts
was moved before Ld. Principal District & Sessions Judge-cum-Special
Judge, Rouse Avenue District Courts, New Delhi Ms. Sujata Kohli, who
assigned the same to this court for adjudication and disposal of the same.

Today, I have heard Ld. Defence counsel and Ld. Public
Prosecutor for CBI on the present application through CISCO Webex
Meeting App arranged by Sh. Raj Kuamr, the Reader of this court.

Ld. Public Prosecutor for CBI seeks time for filing reply |
and addressing arguments. 2

Heard. Request allowed.
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